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Kotak Industrial All Risks Insurance
Additional Covers/ Clauses/ Endorsement Wordings

Parts Undamaged Clause

In consideration of the payment of additional premium, the policy
stands extended to include replacement/ reinstatement of
undamaged portions/parts of the insured property subject to

condition that,

a) Such replacement/reinstatement of undamaged portion/ part of

the property is necessary as may be certified by Surveyor

b) By such replacement of undamaged part, there is no technical

improvement in performance, capacity or output

¢) Claim is payable only if there is an admissible claim under the

main Policy
Sum Insured Limit: As specified in Schedule
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